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the first time the Primas Minister has
intervened in this debate.

SHRIMATI INDIRA GANDHI: 1
interveneq every time there was this
debate.

PROF. MADHU DANDAVATE (Raja-
pur):; First time he was present in the
House !

SHRI SUBODH HANSDA: The Prime
Minister said number of points in regard
to the implementation of the wvarious
programmes under the Five-year Plan by
which members of the Scheduled Tribes
and Scheduled Castes will be benefited.

One thing [ could not but point out
and it is this. Today, while we are dis-
cussing the Report of the Commissioner
for Scheduled Castes and Scheduled Tribes
on the floor of the House, the Prime
Minister has been frank enough to admit
that the pace of progress made in this
direction, for the welfare of these people.
has been very slow. It is true, and this
has been pointed out by us on the floor of
the House a number of times that the pace
of progress is very slow, But the most dis-
appointing feature of this report is, as my
hon, friend Shri R. D. Bhandare has point-
ed out, that the post of the commissioner
has been reduced to that of a mere clerk.
He has no powers to go through all the
complaints of injustice made by the Schedu-
led Castes and Scheduled Tribes people, but
he has to depend upon the report of the
officers or the Government Departments,



